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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                                   DAILY CAUSE LIST DATED 20.02.2025 (THURSDAY) 

CHENNAI BENCH (HYBRID MODE) 

10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 88/2025 
 

H Kishen  

Erst. Promoter & 
Suspended Managing 

Director, Fenoplast 

Ltd. & Anr.  

Vs 

G Kalpana, RP of 
Feno Plast Ltd. & 3 

Ors. 

 

Ms. Madhavilatha 

Lokireddy 

 

2.  Comp App (AT) (CH) 

(Ins) No. 90/2025 

For Exemption  

IA No. 253/2025 
For Stay 

IA No. 254/2025 

 

H Kishen  

Erst. Promoter & 

Suspended Managing 

Director, Fenoplast 
Ltd. & Anr.  

Vs 

G Kalpana, RP of 

Feno Plast Ltd. & 3 

Ors. 
 

Ms. Madhavilatha 

Lokireddy 

 

3.  Comp App (AT) (CH) 

(Ins) No. 95/2025 

For Stay 

IA No. 266/2025 

For Exemption 

IA No. 267 & 
268/2025 

 

Kamma Srinivasa Rao 

Trichy- Thanjavur 

Expressways Ltd. 

Vs  

Raghu Babu Gunturu 

RP, Trichy Thanjavur 
Expressways Ltd. & 

Anr. 

 

Mr. HK Chaturvedi  

4.  Comp App (AT) (CH) 

No. 20/2025 

For Direction 
IA No. 259/2025 

 

Dr. M.A.M. 

Ramaswamy Chettiar 

of Chettinad 
Charitable Trust 

Vs 

Chettinad Coal 

Washeries Pvt. Ltd & 

Anr. 

 

Ms. S Indumathi Ravi  

5.  Comp App (AT) (CH) 
No. 21/2025 

Delay in refiling 

IA No. 260/2025 

For Stay 

IA No. 261/2025 
 

Research City 
Business Solutions 

Pvt Ltd & 2 Ors.  

Vs 

Vineela Balla & 3 Ors. 

 

Mr. T Natraj  

 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Defects/Rectification 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
6.  Comp App (AT) (CH) 

(Ins) No. 87/2025 

For Additional Docs. 

IA No. 248/2025 

For Exemption 
IA No. 249/2025 

 

(With defects) 

Popular Agro 

Products  

Vs 

Citly Foods Ltd. 

 

Mr. Riyanshu Agarwal  

7.  Comp App (AT) (CH) 

No. 19/2025 

For Delay in refiling 

IA No. 257/2025 
To implead 

IA No. 258/2025 

 

(With defects) 

H. Anantha Krishna 

Rao & 6 Ors.  

Vs 

Dust Control and 
Ventiliation Pvt Ltd & 

4 Ors. 

Mr. Perikal K Arjun  

 

For Orders/Clarification 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

8.  Contempt Case (AT) No. 
7/2019  
in  
Comp App (AT) (Ins) No. 
552/2018 

Gandhar Oil Refinery 
(India) Ltd  
Vs  
Ragurama Krishnaraja 
& Anr.  

WITH 

Mr. Ajay Gagger Mr. Yogesh Jagia R1 

9.  Contempt Case (AT) No. 
8/2019 
in  
Comp App (AT) (Ins) No. 
553/2018 
 

Gandhar Oil Refinery 
(India) Ltd  
Vs  
Ragurama Krishnaraja 
& Anr. 

Mr. Ajay Gagger Mr. Yogesh Jagia R1 

10.  TA (AT) No. 48/2021 
(Comp App (AT) No. 

192/2019)  
For Stay  
IA No. 986/2022 

Ennes Capital Pvt. Ltd. 
& 16 Ors  

Vs  
Hyderabad Securities & 
Enterprises Ltd & 17 
Ors 
 

Mr. Avinash Krishnan 
Ravi 

Mr. Rohan Aloor- R1  
Mr. TK Bhaskar-  

R2- R13  
Mr. Y Suryanarayana 
R14-R17 

11.  Comp App (AT) (CH) 
(Ins) No. 30/2024  

For Directions  
IA No. 97/2024 

Canara Bank Rep by 
Chief Manager  

Vs  
R Aravindakshan Nair, 
Liquidator of Lakeview 
Ayurvedic Resorts and 
Research Centre Pvt. 
Ltd. 
 

Mr. Harikumar G Nair Mr. Jerin Asher Sojan 

12.  Comp App (AT) (CH) 
(Ins) No. 154/2024  
For Stay  
IA No. 408/2024  

For Exemption  
IA No. 410/2024 
 

Yarlagadda Padmavathi 
Vs  
State Bank of India & 
Anr.  

 
WITH 

Mr. Kumar Anurag 
Singh 

Mr. Pranava Charan R1 

13.  Comp App (AT) (CH) 
(Ins) No. 155/2024  
For Stay  
IA No. 413/2024  
For Exemption  
IA No. 411/2024 

Yarlagadda Padmavathi 
Vs  
State Bank of India & 
Anr.  
 

WITH 
 

Mr. Kumar Anurag 
Singh 

Mr. Pranava Charan R1 
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14.  Comp App (AT) (CH) 
(Ins) No. 156/2024  
For Stay  
IA No. 417/2024  
For Exemption  
IA No. 415 & 416/2024 
 

Yarlagadda Madhu 
Mohan  
Vs  
State Bank of India & 
Anr 

Mr. Kumar Anurag 
Singh 

Mr. Pranava Charan R1 

15.  IA No. 118/2025  
(For Condone Delay)  
in  
Comp App (AT) (CH) 
(Ins) No. 31/2025 
 

Poorna Chandra  
Vs  
Surabhi Chits Ltd. 

Mrs. Lakshmi Menon  

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
16.  Comp App (AT) (CH) 

(Ins) No. 139/2024  

For Direction  

IA No. 375/2024 

JDA Consultancy 

Services Pvt. Ltd.  

Vs  

Rajashree Santhanam 

Liquidator, Anandaram 

Developers Pvt. Ltd.  

 

WITH 

Ms. Shubharanjani 

Ananth 

Mr. B Dhanaraj 

17.  Comp App (AT) (CH) 

(Ins) No. 194/2024  

For Stay  

IA No. 530/2024 

Jayapushpam 

Investments and 

Trading Pvt. Ltd.  

Vs  

Rajashree Santhanam 
Liquidator - 

Anandaram Developers 

Pvt. Ltd. 
 

Ms. Shubharanjani 

Ananth 

Mr. B Dhanaraj 

18.  Comp App (AT) (CH) 
(Ins) No. 220/2023  
For Stay  
IA No. 729/2023 
 

Linen Art Pvt. Ltd.  
Vs  
Canara Bank & 3 Ors. 

Ms. Tahura Anzar Mr. ML Ganesh-R1 

19.  Comp App (AT) (CH) 
(Ins) No. 351/2023 

Harkirat Singh Bedi & 
Anr.  
Vs  
Velayudham Jayavel & 2 
Ors. 
 

Mr. S Ajesh Kumar Ms. Poornima Hatti R1 

20.  Comp App (AT) (CH) 

(Ins) No. 145/2024  
For Urgent Listing  
IA No. 390/2024  
For Stay  
IA No. 391/2024 

Employees’ Provident 

Fund Organisation rep 
by Asst. Provident Fund 
Commissioner, 
Bengaluru  
Vs  
SDU Travels Pvt. Ltd. 

Rep by RP, Ahsan 
Ahmed  

WITH 

Mr. R Vishnu Mr. Ahsan Ahmed, RP 

21.  Comp App (AT) (CH) 
(Ins) No. 146/2024  
For Urgent Listing  
IA No. 392/2024  
For Stay  
IA No. 393/2024 

Employees’ Provident 
Fund Organisation rep 
by Asst. Provident Fund 
Commissioner, 
Bengaluru  
Vs  
SDU Travels Pvt. Ltd. 
Rep by RP, Ahsan 
Ahmed 

Mr. R Vishnu Mr. Ahsan Ahmed, RP 
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22.  Comp App (AT) (CH) 
(Ins) No. 360/2024 

State Bank of India 
Through RP, Chillale 
Rajesh  
Vs  
Dr. Jitendra Das 
Maganti & Anr.  
 

WITH 

Mr. Pranava Charan Mr. Dwarakesh 
Prabhakarn- R1 

23.  Comp App (AT) (CH) 
(Ins) No. 361/2024 

State Bank of India 
Through RP, Chillale 
Rajesh  
Vs  
Dr. Renuka Rani 
Maganti & Anr 
 

Mr. Pranava Charan Mr. Dwarakesh 
Prabhakarn- R1 

24.  Comp App (AT) (CH) 
(Ins) No.423/2024  
For Stay  
IA No. 1151/2024 

 

S Parvathi 
Suspended Director of 
the Corporate Debtor 
Mast Innovative 

Products Pvt Ltd  
Vs  
Valdel Projects Pvt. Ltd. 
& Anr. 
 

Mr. Santheep Kumar 
Ambalavanan 

Ms. Shubharanjani 
Ananth- R1 

25.  Comp App (AT) (CH) 
(Ins) No. 443/2024  
To dispense with  
IA No. 1214/2024  
For Direction  
IA No. 1213 & 
1215/2024  
For Stay  
IA No. 1216/2024 
 

A. Maheshwaran  
Ex Managing Director, 
Shree Vaishnodevi Mills 
Pvt. Ltd.  
Vs  
CA Mahalingam Suresh 
Kumar & Anr.  
 

WITH 

Mr. Anirudh A Sriram Mr.AG Sathyanarayana 
R1 

26.  Comp App (AT) (CH) 
(Ins) No. 444/2024  
For Exemption  
IA No. 1218/2024  
For Direction  
IA No. 1219/2024 

A. Maheshwaran 
ExManaging Director, 
Shree Vaishnodevi Mills 
Pvt. Ltd.  
Vs  
CA Mahalingam Suresh 
Kumar & Anr 
 

Mr. Anirudh A Sriram Mr.AG Sathyanarayana 

27.  Comp App (AT) (CH) 
(Ins) No. 470/2024 

Pankaj Dhanuka, 
Liquidator of Lanco 
Kondapalli Power Ltd. 
Vs  
Lanco Kondapalli Power 
Ltd & Anr. 
 

Ms. Madhupreetha 
Elango 

Mr. Shah Rukh Ahmad- 
R2 

28.  Comp App (AT) (CH) 

(Ins) No. 472/2024  
For Stay  
IA No. 1297/2024  
For Exemption  
IA No. 1298/2024 
 

Comandur 

Parthasarathy  
Vs  
Suhasini Ashok B  
Erst. IRP & 4 Ors 

Ms. Kopal Sharraf Mr. Bendi Raviteja- R1  

Mr. Sai Sanjay 
Suraneni- R2 R3 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

29.  Comp App (AT) (CH) 
No.51/2022  
For Stay  
IA No. 578/2022  
For Direction  
IA No. 934/2023 
 

Uma Packaging and Anr.  
Vs  
Tirumalatirupati 
Constructions India Pvt 
Ltd and 8 Ors. 

Mr.Y Suryanarayana Mr. K Manivannan R2  
Mr. Aravind AS- R9 
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30.  Comp App (AT) (CH) 
No.48/2021  
To Dispense with  
IA No. 554/2021  
For Stay  
IA No. 553/2021 

Balu Sridhar & 2 Ors  
Vs  
Simpson and Company 
Ltd.  
 

WITH 

D. Peruman Saranyan Mr. AR Ramanathan 

31.  Comp App (AT) (CH) 
No.53/2021  
For Exemption  
IA No. 612/2021  
For Stay  
IA No. 613/2021 

Mahendra Girdharilal 
Wadhwani & Anr  
Vs  
Simpson and Company 
Ltd.  

WITH 

Mr. Kausik Chatterjee Mr. AR Ramanathan 

32.  Comp App (AT) (CH) 
No.60/2021 

M.A.A. Annamalai & A. 
Ulagammai & 10 Ors  
Vs  
Simpson and Company 
Ltd.  

WITH 

Mr. H. Karthik 
Seshadri 

Mr. AR Ramanathan 

33.  Comp App (AT) (CH) 

No.62/2021 

M.A.A. Annamalai & A. 

Ulagammai & 10 Ors  
Vs  
Simpson and Company 
Ltd.  

WITH 

Mr. H. Karthik 

Seshadri 

Mr. AR Ramanathan 

34.  Comp App (AT) (CH) 
No.10/2022  
For Exemption  
IA No.109/2022 

Dilip Kumar Jain & 7 Ors.  
Vs  
Simpson and Company 
Ltd 
 

 Mr. AR Ramanathan 

35.  Comp App (AT) (CH) No. 
66/2022  
For Stay  
IA No.712/2022  
For Additional docs.  
IA No. 542/2024 

K. Vaidyalingam & 5 Ors  
Vs  
SK. Ganesan & 9 Ors.  
 
 

WITH 

Mr. Hari Shankar 
Mani  
Mr. Avinash Krishnan 
Ravi 

Dr. KS Ravichandran 
Ms. S Manjula Devi R1-
R4 

36.  Comp App (AT) (CH) No 
67/2022  
For Stay  
IA No.713/2022 
 

K. Vaidyalingam & 4 Ors  
Vs  
SK Ganesan & 9 Ors.  
 

WITH 

Mr. Hari Shankar 
Mani  
Mr. Avinash Krishnan 
Ravi 

Dr. KS Ravichandran 
Ms. S Manjula Devi R1, 
R3 & R5 

37.  Comp App (AT) (CH) No 
68/2022  
For Stay  

IA No. 714/2022 

K. Vaidyalingam & 5 Ors  
Vs  
SK Ganesan & 7 Ors.  

 
WITH 

Mr. Hari Shankar 
Mani  
Mr. Avinash Krishnan 

Ravi 

Dr. KS Ravichandran 
Ms. S Manjula Devi R1-
R4 

38.  Comp App (AT) (CH) No 
69/2022  
For Stay  
IA No. 715/2022 

K. Subramani & 2 Ors  
Vs  
SK Ganesan & 10 Ors.  
 

WITH 

Mr. SM Vivekanandh Dr. KS Ravichandran 
Ms. S Manjula Devi R1-
R4 

39.  Comp App (AT) (CH) No 
70/2022  
For Stay  
IA No. 716/2022 

K. Subramani & 2 Ors  
Vs  
S. K. Ganesan & 8 Ors.  
 

WITH 

Mr. SM Vivekanandh Dr KS Ravichandran 
Ms. S Manjula Devi R1-
R3 

40.  Comp App (AT) (CH) No 
71/2022  

For Stay  
IA No. 717/2022 
 

K. Subramani & 2 Ors  
Vs  

S. K. Ganesan & 11 Ors.  
 

WITH 

Mr. SM Vivekanandh Dr KS Ravichandran 
Ms. S Manjula Devi R1 

R3 R5 

41.  Comp App (AT) (CH) No. 
72/2022  
For Stay  
IA No. 718/2022  
For Additional docs.  
IA No. 1196/2024 

K.Subramani & 2 Ors  
Vs  
SK Ganesh and 12 Ors.  
 
 

WITH 

Mr. SM Vivekanandh Dr KS Ravichandran 
Ms. S Manjula Devi R1-
R4 

42.  Comp App (AT) (CH) No 
73/2022  
For Stay  
IA No. 719/2022 

K. Vaidyalingam & 5 Ors  
Vs  
S. K. Ganesan & 5 Ors.  

WITH 

Mr. Hari Shankar 
Mani Mr. Avinash 
Krishnan Ravi 

Dr KS Ravichandran 
Ms. S Manjula Devi R1-
R3 
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43.  Comp App (AT) (CH) No. 
74/2022  
For Stay  
IA No. 720/2022 

C Gopal  
Vs  
S.K. Ganesan & 13 Ors.  

WITH 

Mr. Anant Merathia Dr. KS Ravichandran 
Ms. S Manjula Devi R1-
R3 & R5 

44.  Comp App (AT) (CH) No 
75/2022  
For Stay  
IA No. 721/2022 
 

C Gopal & Anr  
Vs  
S.K. Ganesan & 13 Ors.  

WITH 

Mr. Anant Merathia Dr. KS Ravichandran 
Ms. S Manjula Devi R1-
R4 

45.  Comp App (AT) (CH) No. 
78/2022  
For Stay  

IA No.726/2022  
Leave to file  
IA No.727/2022  
For Additional docs.  
IA No. 1197/2024 
 

S. Arun  
Vs  
SK Ganesan & 4 Ors  

 
 
 

WITH 

Mr. SM Vivekanandh Dr KS Ravichandran 
Ms. S Manjula Devi R1 

46.  Comp App (AT) (CH) No 

80/2022  
For Stay  
IA No. 730/2022 

K. Subramani  

Vs  
S K Ganesan & 3 Ors.  
 

WITH 

Mr. SM Vivekanandh Dr KS Ravichandran 

Ms. S Manjula Devi R1 

47.  Contempt Case (AT) (CH) 
No. 2/2023  
In  
Comp App (AT) (CH) No. 
80/2022 

SK Ganesan  
Vs  
K.Subramani & 3 Ors.  
 
 

WITH 

Dr. KS Ravichandran Mr. SM Vivekanandh 
R1  
Mr. Jerin Asher Sojan- 
R3  
Mr. Vikram P Jain R4 

48.  Contempt Case (AT) (CH) 
No. 3/2023  
in  
Comp App (AT) (CH) No. 
78/2022 
 

SK Ganesan  
Vs  
S. Arun & 4 Ors. 

Dr. KS Ravichandran Mr. SM Vivekanandh 
R1  
Mr. Jerin Asher Sojan- 
R3  
Mr. Vikram P Jain R5 

49.  Comp App (AT) (CH) No. 
09/2021  
For Stay  
IA No. 27/2021  
For Exemption  
IA No. 28/2021 
 

J. Somashekar  
Vs  
Vels Studios and 
Entertainment Pvt. Ltd. & 
5 Ors 

Mr. Badri Vishal & Ms. 
Anisha Gupta 

Mr. B Dhanaraj-R1 
Mr.B Sivaraman-R2, 
R3, R5  
Ms. N Varsha- R6 

50.  Comp App (AT) (CH) 

(Ins) No. 278/2021  
For Stay  
IA No. 598/2021 

Malayalam Industries Ltd.  

Vs  
K Easwara Pillai,  
RP of Mathstraman 
Manufacturers and 
Traders Pvt. Ltd. & 6 Ors. 
 

Mr. GR Lakshmanan Mr. S Sethuraman R1 

51.  Comp App (AT) (CH) 

(Ins) No. 129/2022  
For Exemption  
IA No. 307/2022  
For Stay  
IA No. 308/2022 

Nanadamuri Meenalatha, 

Erst. Director of Vantage 
Spinners Pvt. Ltd.  
Vs  
The Cotton Corporation of 
India Ltd & Anr. 
 

Mr. Avinash Krishnan 

Ravi 

Mr. Anirudh Krishnan 

R1 

52.  Comp App (AT) (CH) 
(Ins) No. 280/2022 

Itakem Finichem Pvt. Ltd.  
Vs  
Iconium Leather Works 
Pvt. Ltd. 
 

Mr. Pawan Jhabakh  

53.  Comp App (AT) (CH) 
(Ins) No. 210/2023  
For Stay  
IA No. 699/2023  
To Vacate Stay  
IA No. 1166/2023 
 

Attluru Sreenivasulu 
Reddy  
Vs  
AS Met Corp Pvt. Ltd. & 
Anr. 

Mr. S Athiban Vijay Mr. Sriram 
Venkatavaradan R1  
Mr. Chandramouli 
Prabhakar- R2 



7 
 

54.  Comp App (AT) (CH) 
(Ins) No. 297/2024  
For Stay  
IA No. 787/2024 

Sai Baba Business 
Solutions Pvt. Ltd.  
Vs   
S. Rajendran, Former RP, 
PRC International Hotels 
Pvt. Ltd 
 

Mr. AK Vijay Maghesh Ms. Elamathi MS 

 
 

2.30 PM 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 
55.  Comp App (AT) (CH) 

(Ins) No. 136/2023  
For Stay  
IA No. 459/2023  

For Exemption  
IA No. 457/2023  
To Adv. Hg.  
IA No. 1036/2024 

 

Uma Maheswari 
Suspended Director and 
Shareholder of Sharon 
Solutions Limited  

Vs  
UCO Bank & Anr 

Mr. Pawan Jhabakh Mr. T Ravichandran R1 
Mr. Ramakrishnan 
Sadasivan- R2/RP 

56.  Comp App (AT) (CH) 
(Ins) No. 38/2024  
For Stay  
IA No. 115/2024 

District Collector, Wardha  
Vs  
Vijay Kumar Garg, 
Liquidator of Lanco 
Vidarbha Thermal Power 
Ltd. 
 

Mr. Durga Dutt Ms. Anbarasi Rajendran 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: 

https://nclat.nic.in/sites/default/files/2023-11/Instructions%20for%20joining%20Video%20Conferencing.pdf 

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 
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